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SUPRE JURT OFINDIA

 

NOTIFICA

 

TION

NewDelhi, the 16th Septemb  
146 ofthe Constitution, the Chief

cers and Servants (Conditions of

G.S.R. 780(E).—Inexercise of the powers conferredby clause (2) of Article
Justice of India hereby makes the following amendment to the Supreme Court Off
Services and Conduct) Rules, 1961:

  

 

I The following be substituted in Column No. 5- Experience, if any, prescribed for the post
against the postof Director (Library) Category No. 13:-

Experience,if any, prescribed for the post

(3)

Minimum4 years experience as Chief Librarian or in an equivalent post (in
Level 12 of the Pay Matrix) in any prestigious library preferably Law
Library;

OR

Minimum7 years composite experience with at least 2 years experienceas
Chief Librarianor in an equivalent post (in Level 12 of the Pay Matrix) and

as Librarian (in L

prestigious Library preferably a Law Library
evel 11 of the Pay Matrix) or in an equivalent post in any 

[No. F. 34/2019-SCA(1)]

By Order,

 

PAK JAIN, Registrar (Admn.1)
5350 GI/2019
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